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(i£L) extension at sale of LPQ being 
confined to the markets in close pro
ximity to the existwg one*.

Processing of Bombay High Crude

2160. SHRI N K SANGHI:
SHRI B V. NAIK-

Will the Minister of PETROLEUM 
be pleased to state

(a) whether processing of the Bom. 
bay High crude has posed some tech
nical problems which may call for an 
examination of the desirability of res
tructuring the °il industry particularly 
its processing mechanism,

(b) if so, the nature of difficulties 
now being experienced and whether 
these are likely to fcEfect production of 
crude from Bombay High; and

(c) the steps proposed to deal with 
them?

^SMM of Tfetote

2161. SHRI N. E. fcO R^W lll the 
Minister of RAILWAYS bo pleased* 
to state: 1

(a) whether railway tickets are- 
issued suSject to availability of accom. 
modation in the train and persons un
able to find accommodation can sur- 
rendei their tickets at the stations; 
and

(b) if so, the procedure followed 
for refunding the amount in snob, 
cases?

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
BUTA SINGH)- (a ) and (b). Tickets 
are issued subject to availability of 
accommodation m the trains. Persons 
unable to get accommodation can 
surrender their tickets at the station 
within three hours after the depar
ture of the train and obtain full re
fund of fares.

THE DEPUTY MINISTER IN THE 
MINISTRY OF PETROLEUM (SHRI 
ZIAUR RAHMAN ANSARI): (&)
Bombay High Crude is at present 
being processed m Bharat Refineries. 
As Bharat Refineries was designed tq 
process Imported Middle East cruriCSi 
and Bombay High crude h**s s®” ■*«** 
characteristics different from tho& 
the imported crudes, processing oi 
this crude in this Refinery poses cer
tain problems To overcome thf*se 
problems the Refinery needs to make 
certain adjustments in operation, end 
also addition of certain facilities of 
comparatively minor nature mainly 
for receiving, storing and Iransport- 
ing High Pour Point crude, and simi
larly for handling High Pour Point 
residual products produced from this 
crude These modifications and chan
ges art* presently underway, and do 
not call for any restructuring of the 
oil industry.

(b) No. Sir.

(c) Does not arise.

O & N.G.C. Agreement with Dutch 
Company for laying PipdlM

2162 SHRI N. E- HOr O: Will the 
Minister of PETROLEUM be pleased 
to state*

(a) whether the Oil and Natural 
n Gas Commission has finalised negotia

tions with & Dutch Company for lay- 
ir>A of the submarine pipeline for 
t? isportation of oil and gas produced 
^ ie Bombay High and Bassein off- 
4u?re oil fields; and

fb) if so, the broad features of the 
agieement signed in this regard?

THE DEPUTY MINISTER IN THE 
MINISTRY OF PETROLEUM (SHRI 
ZIAUR RAHMAN ANSARI): <a>
and (b). The ONGC has signed a con
tract with a Dutch Company for a 
pipe-lay cum derrick barge at an ap
proximate cost of Rs. 21.74 crores. 
This vessel is scheduled to be deli
vered in the Bombay Off-shore Aree 
towards the end” of 1977. It will,,be




